IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :23-03-2020
Date : 23.03.2020

Name of the|C.C

Order (Se
| |26456/2 [23.03.20 255%202 ASHOK o, |cOURT |ptd. at
020 20 0 KU.SAHOO Y INO. 9 |2020- No-
03-16 )
[ Order (Se
CRLA- CRIMIN
5 26457/2123.03.20 341/201 M. M. PANDA C.O. COURT |Dtd. Al at
020 20 5 NO. 5 [2020- AppEar, [NO~
03-20 5)
26458/2 23.03.20 "E(C)- COURT gijer ;ie
3 020 20 32354/2 P. K. DAS C.O. NO. 9 |2020- No-
03-20 5)
[ ord S
, [26459/2(23.03.20 ?gégé;z o % pas  lc.o. |COURT pa. ;te
020 20 020 o Y NO. 9 [2020- No-
03-20 5)
B WP (C) - Order (Se
5 26460/2(23.03.20 102502 T. N. c. o, |COURT Dtd. at
020 20 020 CHOUDHURY Y INO. 19 |2020- No-
03-20 5)
[ ord S
. |26461/2(23.03.20 ?gég;;z o % mEuERa lc.o. |COURT Dea. ;te
020 20 020 o *Y INO. 19 [2020- No-
03-20 5)
B Order (Se
WP (C) - WRIT
26462/2(23.03.20 COURT |Dtd. at
7 loz0 20 2314/20 S. R. KARA  [C.O. | 0" 0 000 ?gANCH No-
03-19 8)
[ WA— Order (Se
26463/2123.03.20 COURT |Dtd. at
8 020 20 355/202 R P MOHANTY |C.O. | "7 o | o0 No-
03-20 8)
B WA— Order (Se
26464/2(23.03.20 COURT |Dtd. at
9 020 20 355/202 S SAHOO C.0. |55 19 2020- No-
03-20 8)




10

11

12

13

14

15

16

17

18

19

20

21

22

WP (C) - Order (Se
26465/2 23.03.20 COURT |Dtd. at
020 20 2821/20 S. R. KARA NO. 9 |2020- No-
03-16 8)
Order (Se
WP (C) - WRIT
26466/2 23.03.20 COURT |Dtd. at
020 20 2868/20 B.M.SARANGI NO. 9 |2020- ?SANCH No-
03-19 40)
26467/2 23.03.20 "G~ COURT gijer ;ie
090 - 2867/20 B.M.SARANGI vo. 9 |2oge- e
03-19 40)
Order (Se
WP (C) - WRIT
26468/2 23.03.20 COURT |Dtd. at
020 20 2841/20 B. K. MISHRA NO. 16 12020- ?EANCH No-
03-20 35)
Order (Se
26469/2 [23.03.20 Vggl(g)/2o ASHOK KUMAR COURT |Dtd. EE;ECH at
020 20 20 SWATN NO. 9 |2020- 9 No-
03-19 19)
Order (Se
WP (C) - COURT
26470/2(23.03.20 |10 0o | e v 3 |ptd. at
020 20 020 oLp 2020- No-
03-20 19)
Order (Se
WP (C) - COURT
26471/223.03.20 |10 00T | e N0 3 |ptd. at
020 20 020 oLp 2020- No-
03-20 19)
Order (Se
WP (C) - COURT
26472/2(23.03.20 |10 20 e vo. 3 |ptd. at
020 20 020 onm 2020- No-
03-20 19)
Order (Se
26473/2 23.03.20 ?522)2/2 R. K. ;gURg Dtd. at
020 20 020 MALLICK oLp 2020- No-
03-20 19)
WA— Order (Se
26474/2(23.03.20 |17 |PITABAS COURT |Dtd. at
020 20 0 NAYAK NO. 19 |2020- No-
03-20 19)
Order (Se
26475/2 [23.03.20 Y’lqgé%/z R. K. ;gURg Dtd. at
020 20 020 MALLICK oip 2020- No-
03-20 19)
_ Order (Se
26476/2 [23.03.20 T’fggé/z R. K. ;gURg Dtd. at
020 20 020 MALLICK oim 2020- No-
03-20 19)
26477/2 (23.03.20 ?2;/202 NIRANJAN COURT gijer ;ie
020 20 0 ROUT NO. 19 |5o54- -




| 103-19 | 119)
B Order (Se
CRLMC-
26478/2(23.03.20 COURT |Dtd. at
23 020 20 365/202 C. R. KAR C.0. |56 9 |2020- No-
03-18 19)
[ ord S
,4 [26479/2 123.03.20 ?gégi;z I o, |court bea. ;te
020 20 019 Y INO. 24 [2020- No-
03-19 19)
o . CHIEF |Order (Se
26480/2123.03.20 JUSTIC |Dtd. SECOND |at
25 020 20 353/201 S MOHARANA  C.O0. |- 2020- APDEAL INo-
COURT |03-19 4)
[ Order (Se
CMP- WRIT
26481/2(23.03.20 COURT |Dtd. at
26 150 20 308/202 S MOHARANA  [C.O. | /""" 050 ??ANCH No-
03-20 31)
[ CMP-— Order (Se
26482/2123.03.20 COURT |Dtd. at
27 020 20 363/202 S MOHARANA  |C.O. | 7" | o0 No-
03-20 31)
B Order (Se
ABLAPL-
26483/2(23.03.20 GENE Dtd. at
28 020 20 2381/20 R. K. BARIK RAL 2020- No-
03-20 31)
[ CMP— Order (Se
26484/2123.03.20 COURT |Dtd. at
29 020 20 395/202 S MOHARANA  |C.O. | 7" | o0 No-
03-20 31)
B _ Order (Se
4o [26485/2[23.03.20 ?gég;/z R. K. - ESURg Dtd. at
020 20 020 MALLICK T OLb 2020- No-
03-20 31)
[ Order (Se
4, |26486/223.03.20 ?gég;/z R. K. - ;gURg Dtd. at
020 20 020 MALLICK T OLb 2020- No-
03-20 31)
[ WRIT (se
Order
L, 26487/223.03.20 gg;g};o JYOTT o, |cOURT |pta. ?E?gig 2t
020 20 PRAKASH KAR "7 INO. 19 [2020-
20 0320 ION 111
BENCH) |)
B (Se
Order
45 |26488/223.03.20 ?gégé;z R. K. c o o RS pta. 2
020 20 MALLICK o : 2020- ©
020 OLD 111
03-20 )
[ WP (C) - Order WRIT (Se
26489/2123.03.20 COURT |Dtd. BRANCH |at
34 1020 20 2396/20 P K DASH €-0- lNo. 19 |2020- (DIVIS |[No-
03-20 ION 111




| | | nc) )
(se
Order
55 [26490/2 23.03.20 [320000 |roFAN COURT |Dtd. 2t
020 20 PRADHAN NO. 1 [2020-
20 111
03-20 )
B (Se
Order
WP (C) - COURT at
36 |28491/2123.03.20 114585 /5 |a k MIsHRA vo. 3 [Ptd: No-
020 20 020 oLm 2020- 111
03-20 )
[ (Se
Order
47 [26492/2 23.03.20 [P0 COURT |Dtd. o
020 20 >0 ' NO. 6 [2020- 111
03-20 )
- (se
Order
WP (C) - COURT at
38 [29093/2123:03-20 115510/2 [p. 1. mIsura No. 3 D60 No-
020 OLD 03220 }11
o (se
Order
WP (C) - COURT at
39 [29094/2123:03-20 119510/2 [p. 1. mIsuRa No. 3 D60 No-
020 OLD 03290 ill
WP (C) - Order ;ie
26495/2(23.03.20 COURT |Dtd.
0 1020 20 2395172 1. R. DBS NO. 24 [2020- Y
03-20 )
WP (C) - Order ;ie
41 [26496/2123.03.20 10144, |TOFAN COURT |Dtd. No-
020 20 PRADHAN NO. 24 [2020- °
020 111
03-20 )
Order (Se
WP (C) - at
4p [26497/2(23.03.20 |70 20 |TOFAN COURT |Dtd. No-
020 20 PRADHAN NO. 24 [2020-
020 111
03-20 )
WP (C) - Order ;ie
43 [26498/2(23.03.20 |7 2o INANDA COURT |Dtd. No-
020 20 KISHORE ROUT NO. 17 [2020-
019 111
03-20 )
B (Se
Order
q 26499/223.03.20 223?525 NANDA COURT |Dtd. ;E_
020 20 KISHORE ROUT NO. 6 |2020-
20 111
03-20 )
45 26500/2 23.03.20 |ABLAPL- |G. B. PARIDA C.O. |COURT |Order |(se




46

47

48

49

50

51

52

53

54

55

020 20 2579/20 NO. 1 |Dtd. at
20 2020- No-
03-20 111
)
(Se
Order
26501/2 123.03.20 2??2525 PARTHA COURT |Dtd. ;t_
020 20 SARATHI DAS NO. 1 [2020- °
20 111
03-20 )
(Se
Order
WP (C) - COURT at
52802/2 58‘03'20 10582/2 |A K MISHRA NO. 3 2826_ No-
020 OLD 0320 }11
(Se
Order
26503/2 [23.03.20 |50 050 IASWINT KUMAR COURT |Dtd. o
020 20 MOHANTY NO. 1 [2020-
20 111
03-20 )
(Se
Order
WP (C) - COURT at
33304/2 23'03’20 10507/2 |P L MISHRA NO. 3 gggé_ No-
020 OLD 03290 }ll
(Se
Order
26505/2 [23.03.20 ‘22??5}245 s. K. COURT |Dtd. ;t_
020 20 SUNDARA NO. 1 [2020- °
20 111
03-19 )
(Se
Order
WP (C) - COURT at
52806/2 58‘03'20 10509/2 |P L MISHRA NO. 3 2826_ No-
020 OLD 0320 }11
(Se
Order
26507/2 |23.03.20 [RBLAPL™ [SARATHI COURT |Dtd. at
020 20 2876/20 |JYOTI NO. 6 |2020- No-
20 MOHANTY : 111
03-20 )
(Se
Order
WP (C) - COURT at
33308/2 23'03’20 10576/2 |A K MISHRA NO. 3 gggé_ No-
020 OLD 03290 }ll
(Se
Order
ABLAPL- at
26509/2123.03.20 COURT |Dtd.
090 20 2362/20 A. K. BEHERA o e |2020- ?il
03-19 )
WP (C) - COURT |Order (Se
52810/2 28‘03'20 10571/2 |A K MISHRA NO. 3 |Dtd. at
020 OLD 2020- No-




56

57

58

59

60

61

62

63

64

65

66

67

03-20 111
)
(Se
26511/2 [23.03.20 "G~ COURT giger at
020 20 iZSl/ZO K DEHURI NO. 8 |2020- Ti’;
03-05 )
(Se
Order
WP (C) - COURT at
33312/2 23'03’20 10586/2 A K MISHRA NO. 3 gggé_ No-
020 OLD 03220 )111
Order (Se
WP (C) - WRIT
26513/2 123.03.20 COURT |Dtd. at
020 20 2319/20 C PANDA NO. 9 |2020- ??ANCH No-
03-19 45)
Ord S
26514/2 [23.03.20 "fgéjé;z « DAs couRT pta. ;te
020 20 020 NO. 9 |2020- No-
03-20 45)
Order (Se
WP (C) - COURT
26515/2 123.03.20 10506/2 L. MISHRA NO. 3 Dtd. at
020 20 020 OLD 2020- No-
03-20 45)
Order (Se
WP (C) - COURT
26516/2 123.03.20 10529/2 L. MISHRA NO. 3 Dtd. at
020 20 020 OLD 2020- No-
03-20 45)
Order (Se
WP (C) - COURT
26517/2 123.03.20 10528/2 |P.1. MISHRA NO. 3 Dtd. at
020 20 020 OLD 2020- No-
03-20 45)
Order (Se
WP (C) - COURT
26518/2 123.03.20 10527/2 L. MISHRA NO. 3 Dtd. at
020 20 020 OLD 2020- No-
03-20 45)
Order (Se
WP (C) - COURT
26519/2 123.03.20 10525/2 L. MISHRA NO. 3 Dtd. at
020 20 020 OLD 2020- No-
03-20 45)
Order (Se
WP (C) - COURT
26520/2 123.03.20 10524/2 L. MISHRA NO. 3 Dtd. at
020 20 020 OLD 2020- No-
03-20 45)
Order (Se
WP (C) - COURT
26521/2 123.03.20 10526/2 L. MISHRA NO. 3 Dtd. at
020 20 020 OLD 2020- No-
03-20 45)
WP (C) - COURT |Order (Se
52222/2 58‘03‘20 10521/2 L. MISHRA NO. 3 |Dtd. at
020 OLD 2020- No-




| 103-20 145)
B _ Order (Se
o5 [26523/2 [23.03.20 ?5222/2 R. K. ;gURg Dtd. at

020 20 020 MALLICK oLD 2020- No-

03-20 45)
[ Order (Se
WP (C) - COURT
69 26524/21123.03.20 |1he13,5 |p. 1. MISHRA No. 3 |Ptd- at
020 20 020 oLp 2020- No-
03-20 45)
B Order (Se
WP (C) - COURT
70 [20525/2123.03.20 115515 /5 |p. 1. MISHRA No. 3 |Ptd: at
020 20 020 oLD 2020- No-
03-20 45)
[ Order (Se
WP (C) - COURT
71 |[20526/2123.03.20 115516/ o, 1. MISHRA No. 3 |Ptd- at
020 20 020 oLp 2020- No-
03-20 45)
[ Order (Se
WP (C) - COURT
7o [20527/2123.03.20 114,455 |r k. MALLICK No. 3 |Ptd: at
020 20 020 oLD 2020- No-
03-20 45)
B Order (Se
WP (C) - COURT
73 [20528/2123.03.20 |1 5579/5 |p. 1. MISHRA No. 3 |Ptd- at
020 20 020 oLp 2020- No-
03-20 45)
[ Order (Se
1, [26529/2(23.03.20 ?523’9/2 R.K ;gURg Dtd. at
020 20 020 MALLICK oLm 2020- No-
03-20 45)
B Order (Se
BLAPL-

26530/2 123.03.20 COURT |Dtd. at

75 020 20 2384/20 P B SENAPATI NO. 23 |2020- No-

03-20 45)

[ Order (Se
WP (C) - COURT

76 [20531/2123.03.20 115500 /0 |p. 1. MISHRA No. 3 |Ptd: at

020 20 020 oLp 2020- No-

03-20 45)

B Order (Se
WP (C) - COURT

77 [20532/2123.03.20 115505/ o, 1. MISHRA No. 3 |Ptd- at

020 20 020 oLD 2020- No-

03-20 45)

[ Order (Se

BLAPL-

26533/2123.03.20 COURT |Dtd. at

78 1920 20 §;15/2o R BEHERA NO. 9 |2020- No-
03-20 45)

B Order (Se

WP (C) - COURT

79 [20534/2123.03.20 11,18/ |R k. MALLICK No. 3 |Ptd- at
020 20 020 oLD 2020- No-
03-20 45)

- [26535/2[23.03.20 |[aRLAPL- COURT |Order (Se
80 1920 20 2874/20 |5 J MOHANTY NO. 6 |Dtd. at




81

82

83

84

85

86

87

88

89

90

91

92

20 2020- No-
03-20 45)
Order (Se
26536/2 [23.03.20 ?gég;/z R. K. . ;gURg Dtd. at
020 20 020 MALLICK : oLn 2020- No-
03-20 45)
Order (Se
ABLAPL-
26537/2 123.03.20 COURT |Dtd. at
020 20 2380/20 A K MOHANTY |C. NO. 1 |2020- No-
03-20 45)
Order (Se
WP (C) - COURT
26538/2123.03.20 |1 550,/ |R.K. MALLICK C. No. 3 |Ptd- at
020 20 020 oLn 2020- No-
03-20 45)
B Order (Se
26539/2 123.03.20 ?gég;/z R. K. - ESURg Dtd. at
020 20 020 MALLICK : oLn 2020- No-
03-20 45)
Order (Se
ABLAPL-
26540/2123.03.20 COURT |Dtd. at
050 oo 2352/20 SAMIR BARIK |C. . e |oso- o-
03-19 45)
Order (Se
WP (C) - COURT
26541/2123.03.20 1145507 /5 [R. K. MALLICK C. No. 3 |Ptd- at
020 20 020 oLn 2020- No-
03-20 45)
Order (Se
ABLAPL-
26542/2123.03.20 COURT |Dtd. at
020 20 2377/20 P K DASH C-0- WNo. 8 |2020- No-
03-20 45)
B Order (Se
26543/2 [23.03.20 ?géi;/z R. K. - ;gURg Dtd. at
020 20 020 MALLICK : oLn 2020- No-
03-20 45)
Order (Se
WP (C) - COURT
26544/2123.03.20 |1 3,50/ [R.K. MALLICK C. No. 3 |Ptd- at
020 20 020 oLm 2020- No-
03-20 45)
B Order (Se
26545/2 [23.03.20 ?2??520 5 bas . COURT |Dtd. at
020 20 0 : NO. 6 [2020- No-
03-20 45)
Order (Se
26546/2 [23.03.20 ?géié/z R. K. - ESURg Dtd. at
020 20 020 MALLICK : oLm 2020- No-
03-20 45)
Order (Se
ABLAPL-
26547/2123.03.20 COURT |Dtd. at
020 20 2320/20 P K ROUT C-0- No. 1 |2020- No-
03-20 45)
93 26548/2(23.03.20 |[WP(C)- |A.K. MISHRA |C.O. |[COURT |Order |(se




94

95

96

97

98

020 20 10566/2 NO. 3 |ptd. at
020 OLD 2020- No-
03-20 45)
Order (Se
ABLAPL-
26549/2123.03.20 COURT |Dtd. at
020 20 é99/202 A PATINAIK NO. 9 |2020- No-
03-20 45)
_ Order (Se
26550/2 123.03.20 22?2520 < % RoUT COURT |Dtd. at
020 20 o NO. 6 |2020- No-
03-20 45)
Order (Se
26551/2 123.03.20 iggifgo < x RoUT COURT |Dtd. at
020 20 ” NO. 6 |2020- No-
03-20 45)
_ Order (Se
26552/2 [23.03.20 2?;?520 s % pasH COURT |Dtd. at
020 20 oo NO. 6 |2020- No-
03-20 45)
WP (C) - Order (Se
26553/223.03.20 [ 12)" | TRILOCHAN COURT |Dtd. at
020 20 2o BAG NO. 9 |2020- No-
03-20 45)
Order (Se
WP (C) - WRIT
26554/2123.03.20 COURT |Dtd. at
020 20 2381/20 A K MOHANTY NO. 1 2020 ?EANCH No—
03-20 47)
26555/2 23.03.20 \"E(C)- COURT giier ;ie
020 20 égg79/2 K. N. SAHOO NO. 9 |2020- No-
03-20 47)
ord s
26556/2 123.03.20 gfég};o ¢ CHOUDHURY CouRT |ptd. ;te
020 20 oo : NO. 9 |2020- No-
03-20 47)
Order (Se
WP (C) - WRIT
26557/2 [23.03.20 COURT |Dtd. at
020 20 2882/20 A K MOHANTY NO. 1 2020- ??ANCH No-
03-20 47)
ord s
26558/2 123.03.20 gfég};o ¢ CHOUDHURY CoURT |ped. ;te
020 20 oo : NO. 9 |2020- No-
03-20 47)
WP (C) - Order (Se
26559/2 |23.03.20 g0 O)° B N. COURT |Dtd. at
020 20 2 SHADANGT NO. 9 |2020- No-
03-20 47)
Order (Se
WP (C) - WRIT
26560/2123.03.20 COURT |Dtd. at
020 20 2383/20 A K MOHANTY NO. 1 2020 ?EANCH No-
03-20 47)




WP (C) - Order (Se
26561/223.03.20 |go 7" B, N. COURT |Dtd. at
020 20 20 SHADANGT NO. 1 [2020- No-

03-20 47)
Order (Se

ABLAPL-

26562/2 23.03.20 COURT |Dtd. at
020 20 33344/2 SARAT DASH NO. 1 |2020- No-
03-20 47)

WP (C) - Order (Se
26563/2123.03.20 9807/20 B. N. COURT |Dtd. at
020 20 20 SHADANGT NO. 1 [2020- No-

03-20 47)
Order (Se

CRLREV-

26564/2 23.03.20 COURT |Dtd. at
020 20 371/202 B N SARANGI NO. 23 |2020- No-
03-18 47)

WP (C) - Order (Se
26565/2123.03.20 10018/2 SAHADEV COURT |Dtd. at
020 20 020 MUDULT NO. 1 [2020- No-

03-20 47)
Order (Se

ABLAPL-

26566/2 23.03.20 COURT |Dtd. at

020 20 2317/20 R K MALLICK NO. 1 |2020- No-
03-19 47)
Order (Se

WP (C) - COURT WRIT
26567/2123.03.20 |oc0s /00 |a. K. BISWAL No. 3 |Ptd: BRANCH |2°
020 20 0 orp 2020- - No-

03-20 4)
_ Order (Se
26568/2 [23.03.20 gigffzo M/S.B.N.MOHA ESURg Dtd. at
020 20 e PATRA oLp 2020- No-
03-20 4)
Order (Se
26569/2 [23.03.20 SS§¥502 o oas COURT |Dtd. at
020 20 0 : NO. 9 |2020- No-
03-20 4)
Order (Se
CRLMC-
26570/2 23.03.20 COURT |Dtd. at
020 20 757/202 |SARAT DASH NO. 9 |2020- No-
03-20 4)
Order (Se
26571/2 [23.03.20 ???3532 N K COURT |Dtd. at
020 20 029 SATAPATHY NO. 1 [2020- No-
03-19 4)
Order (Se

BLAPL-
26572/2123.03.20 COURT |Dtd. at
020 20 2249/20 A.K. BUDHIA NO. 2 |2020- No-

03-20 4)
26573/2 (23.03.20 ?gégé;z LAXMIDHAR COURT gijer ;ie
020 20 020 MOHANTY NO. 1 |oo50- e




n | s o
_ Order (Se
11 126574/2 |23.03.20 2?;?520 o % mouT COURT |Dtd. at
9 1020 20 0 K- NO. 1 |2020- No-
03-20 4)
[ Order (Se
WP (C) - WRIT
12 |26575/2123.03.20 COURT |Dtd. at
o 020 20 2320/20 R C MUDULI NO. 22 |2020- ?Z{ANCH No-
03-20 19)
B _ Order (Se
12 [26576/2 23.03.20 §§g$goz s o pas ;gURg Dtd. at
1020 20 : - C o 2020- No-
03-16 19)
[ Order (Se
CRLMC-
12 126577/2 |23.03.20 COURT |Dtd. at
2 1020 20 314/202 K. C. JENA NO. 9 [2020- No-
03-20 19)
[ Order (Se
WP (C) - WRIT
12 |126578/2123.03.20 COURT |Dtd. at
3 020 20 2350/20 M N MOHANTY NO. 1 2020- ]fl;\ANCH No—
03-20 a1)
B Order (Se
BLAPL-
12 126579/2 23.03.20 COURT |Dtd. at
4 020 20 2334/20 |B. MOHAPATRA NO. 2 |2020- No-
03-20 41)
[ Order (Se
CRLMC-
12 |126580/2123.03.20 COURT |Dtd. at
5 1020 20 856/202 SARAT DASH NO. 9 |2020- No-
03-20 a1)
B _ Order (Se
12 126581/2 23.03.20 22??582 L anoo COURT |Dtd. at
6 1020 20 : NO. 1 |2020- No-
03-20 41)
[ (Se
WP (C) -
12 [26582/2 23.03.20 COURT at
7 020 20 2308/20 B.N.SARANGI NO. 1 No-
a1)
B _ Order (Se
12 126583/2 23.03.20 2235320 M/S . TUKUNA COURT |Dtd. at
8 1020 20 i KU . MISHRA NO. 23 |2020- No-
03-20 41)
[ Order (Se
CRLMC-
12 |126584/2123.03.20 COURT |Dtd. at
9 1020 20 324/202 M R ROUTRAY NO. 1 |2020- No-
03-03 a1)
B _ Order (Se
13 126585/2 |23.03.20 Sgg%goz T 2. oas COURT |Dtd. at
0 1020 20 : - R NO. 9 |2020- No-
03-20 41)
13 [26586/2 [23.03.20 [RLAPL- COURT |Order CRIMIN |(Se
1 1020 20 9406/20 |F K- BEHERA NO. 2 |Dtd. AL at




— 19 OLD 2020- MISC-3 |No-
03-20 4)
[ (Se
WP (C) - COURT
13 126587/2123.03.20 |g030 /50 |p.K.MOHANTY |C. NO. 3 at
2 1020 20 No-
20 OLD
4)
B Order (Se
13 |26588/2 23.03.20 (2:1:9{?9«/:20 PITABAS - COURT |Dtd. at
3 1020 20 15 NAYAK : NO. 1 [2020- No-
03-02 4)
[ Order (Se
CRLMC-
13 /26589/2123.03.20 COURT |Dtd. at
4 020 20 842/202 S. P. SAHOO 1C.0. g5 19 |2020- No-
03-20 4)
B Order (Se
CRLMC-
13 [26590/2 123.03.20 COURT |Dtd. at
5 1020 20 312/202 K. C. JENA C. NO. 9 |2020- No-
03-20 4)
[ (Se
WP (C) -
13 |26591/2 23.03.20 COURT at
e lo20 >0 10233/2 |P.N. NAYAK |C. . 7 No-
020
4)
B Order (Se
BLAPL-
13 26592/2 123.03.20 COURT |Dtd. at
7 lozo 20 ig38/20 M.N. MOHANTY |C. NO. 9 |2020- No-
03-20 4)
[ Order (Se
13 126593/2 [23.03.20 igib//lgoz P. K. - bR (g) |PES- at
8 1020 20 0 MOHANTY : 2020- No-
03-20 4)
B Order (Se
BLAPL-
13 [26594/2 123.03.20 COURT |Dtd. at
9 020 20 2217/20 B. SINGH C-0- lNo. 2 |2020- No-
03-20 4)
N CRLA- crimMIn | (€
14 [26595/2 123.03.20 COURT at
o 020 20 717/201 K.K.JENA C. NO. 22 AL No-
6 : APPEAL |,
B B Order (Se
14 26596/2 |23.03.20 (63%%02 P. K. . COURT |Dtd. at
1 020 20 0 MOHANTY : NO. 9 [2020- No-
03-20 4)
B Order (Se
CRLMC-
14 [26597/2 123.03.20 Dtd. at
> 1020 20 ig72/20 K.C. SAMAL C. DR (J) 2020- No-
03-02 4)
[ Order (Se
BLAPL-
14 |126598/2123.03.20 COURT |Dtd. at
3 lo20 0 2212/20 A.K. BEHERA |[C. o 2 |2020- No-
03-20 4)
14 26599/223.03.20 [WP(C)- |P.K.JENA |C.0. |COURT |Order WRIT | (Se




- ‘

020 20 10337/2 NO. 9 |Dtd. BRANCH |at
020 9999- (DIVIS |No-
12-31 TON 106
BENCH) |)
(Se
Order
CRLMC- at
26600/2(23.03.20 COURT |Dtd.
020 20 2557/20S BISWAL NO. 2 [2020- o
03-05 )
(Se
Order
BLAPL- at
26601/2(23.03.20 COURT |Dtd.
020 20 2204/20 T-R. DAS NO. 2 |2020- o
03-20 )
WP (C) - Order ;ie
26602/2(23.03.20 [Jooce ol vak COURT |Dtd. No-
020 20 020 NO. 9 [2020- 106
03-20 )
(Se
Order
CRLMC- at
26603/2|23.03.20 2957/20 |S K DAS COURT |Dtd. No-
020 20 1 NO. 2 [2020- 106
03-05 )
(Se
Order
CRLMC- at
26604/2123.03.20 COURT |Dtd.
090 20 820/202 L. D. SAHOO Mo o |2020- ng
03-20 )
(Se
Order
CRLMC- at
26605/2(23.03.20 COURT |Dtd.
020 20 355/202 SARAT DASH NO. 9 |2020- T86
03-20 )
(Se
Order
CRLMC- at
26606/2(23.03.20 COURT |Dtd.
020 20 389/202 S.N.SHARMA NO. 9 |2020- T86
03-20 )
(Se
WP (C) - at
33307/2 23:93-29 19403/20 |s.x. saROO LoURe No-
20 : 106
)
(Se
Order
26608/2(23.03.20 §?2¥§62 TUKUNA COURT |Dtd. ;t_
020 20 MISHRA NO. 9 [2020- ©
0 106
03-19 )
26609/2 123.03.20 S§g¥§52 SRIKANT COURT giger ;ie
020 20 KUMAR BARIK NO. 9 :
0 2020- No-




- 03-20 106
)
(Se
Order
WP (C) - COURT at
15126610/2123.03.20 5550750 |p k JENA C. No. 2 |Ptd- No-
5 [020 20 0 oLp 2020- 106
03-20 )
[ (Se
Order
CRLMC- at
15 |26611/2(23.03.20 COURT |Dtd.
6 1020 20 309/202 P. K. BEHERA [C. NO. 9 |2020- T86
03-20 )
B (Se
Order
BLAPL- at
15 |26612/2123.03.20 COURT |Dtd.
>~ 1020 0 3289/20 A. KALASH C. Mo 23 2020~ ng
03-20 )
[ (Se
WP (C) - at
25 32213/2 58‘03'20 9404/20 |S.K.SAHOO C. ;gUR§3 No-
20 : 106
)
order WRIT (Se
WP (C) - COURT BRANCH |at
;5 35814/2 53‘03'20 10258/2 |P N BEHERA |C. NO. 2 2825_ (DIVIS |No-
020 OLD 0320 ION 105
BENCH) |)
[ (Se
Order
16 26615/2 23.03.20 [ V50 | - COURT |Dtd. 2
0 |020 20 0 : : NO. 9 [2020- 105
03-20 )
B Order (Se
16 |26616/2 23.03.20 iiiéggl M/S.CHIRANJA |, COURT |Dtd. ZEIMIN at
1 1020 20 o YA MOHANTY . NO. 9 [2020- MIsc—3 [No
03-20 14)
[ order WRIT (se
WP (C) - COURT BRANCH |at
;6 52317/2 ;8‘03'20 10417/2 |P K JENA c. NO. 2 2835_ (DIVIS |No-
020 OLD 0320 ION 107
BENCH) |)
[ (Se
Order
16 |26618/2 23.03.20 gsg¥§52 5. DAS . COURT |Dtd. ;E_
3 |020 20 0 : : NO. 9 [2020- 107
03-20 )
B (Se
WP (C) - at
26 [25619/2123:03-20 19405750 |s.x.sam00  [c.0. |SOURT No-
20 : 107
)
16 [26620/2 23.03.20 |CRLMC- |B. NAYAK |C.0. |COURT |Order |(se




U-I ‘

020 20 490/202 NO. 9 |ptd. at
0 2020- No-
03-20 107
)
(Se
Order
26621/2(23.03.20 [, 2000 B K. COURT |Dtd. 2
020 20 MOHANTY NO. 9 |2020- ©
0 107
03-20 )
WP (C) - Order a(.ie
26622/2 23.03.20 COURT |Dtd.
020 20 32334/2 B K DAS NO. 9 |2020- T87
03-20 )
(Se
Order
26623/2 (23.03.20 (7ot | COURT |Dtd. o
020 20 20 . NO. 9 [2020- o7
02-20 )
(Se
Order
CRLMC- at
26624/2|23.03.20 689/202 |p.C. DAS COURT |Dtd. No-
020 20 0 NO. 9 [2020- o7
03-20 )
WRIT (Se
WP (C) - BRANCH at
35325/2 58'03'20 9411/20 |S.K.SAHOO ESURg (DIVIS |No-
20 : TON 113
BENCH) |)
(Se
Order
CRLMC- at
26626/2 23.03.20 COURT |Dtd.
020 20 (6)19/202 P. K. SAHOO NO. 9 |2020- Ti3
03-20 )
(Se
Order
ABLAPL- at
26627/2 23.03.20 COURT |Dtd.
020 20 2349/20 M. BARAL NO. 9 |2020- Ti3
03-20 )
WP (C) - Order ;ie
26628/2123.03.20 COURT |Dtd.
020 20 é3332/2 B K DAS NO. 9 [2020- Ti3
03-20 )
(Se
Order
CRLMC- at
26629/2123.03.20 COURT |Dtd.
020 20 837/202 B. BEHERA NO. 9 2020 Ti;
03-20 )
CRLMC- Order (Se
52330/2 28'03'20 2160/20 |G. SAHOO DR (J) |Dtd. at
19 2020- No-




03-20 113
)
(Se
WP (C) - at
52331/2 23‘03'20 9401/20 |S.K.SAHOO DR (J) No-
20 113
)
CMP- Order ;ie
26632/2123.03.20 COURT |Dtd.
020 20 818/202 R BARIK NO. 24 |2020- Ti3
03-19 )
(Se
Order
CRLMC- at
26633/2123.03.20 COURT |Dtd.
020 20 318/202 K. MISHRA No. 9 |zo20- $§;
03-20 )
(Se
Order
CRLMC- at
26634/2(23.03.20 COURT |Dtd.
020 20 336/202 .K. MOHANTY No. o |zoz20- Ti;
03-20 )
(Se
WP (C) - at
26635/2123.03-20 |9400/50 |5.x. sam00 cousT
20 : 113
)
Order (Se
CMP- WRIT
26636/21(23.03.20 COURT |Dtd. at
020 20 318/202 MOHARANA NG. 24 |2020- ??ANCH No-
03-20 31)
Order (Se
CRLMC-
26637/2123.03.20 COURT |Dtd. at
020 20 302/202 K. MISHRA NO. 9 |2020- No-
03-20 31)
_ Order (Se
26638/2 [23.03.20 gi?%goz SAHO0 COURT |Dtd. at
020 20 0 NO. 9 [2020- No-
03-20 31)
26639/2 23.03.20 |NE(C)~ COURT giier ;ie
020 20 2343/20 K DAS NO. 24 |2020- No-
03-20 31)
Order (Se
CRLMC-
26640/2123.03.20 COURT |Dtd. at
020 20 859/202 R. SAHOO NO. 9 |2020- No-
03-20 31)
Order (Se
26641/2 [23.03.20 gig%goz Sat00 COURT |Dtd. at
020 20 0 NO. 9 [2020- No-
03-20 31)




Order (Se
WP (C) - COURT
26642/2(23.03.20 |70 70" o b pae v 5 |pta. at
020 20 017 oip 2020- No-
03-20 31)
(Se
WP (C) - COURT
26643/2123.03.20 15,057/50 |s. K. SAHOO NO. 2 at
020 20 20 oLp No-
31)
_ Order (Se
26644/2 23.03.20 Sgg%goz o oas COURT |Dtd. at
020 20 0 : NO. 9 [2020- No-
03-20 31)
Order (Se
CRLMC-
26645/2 (23.03.20 COURT |Dtd. at
020 20 350/202 L. SAHOO NO. 9 |2020- No-
03-20 31)
Order (Se
CRLMC-
26646/2123.03.20 COURT |Dtd. at
020 20 888/202 M. K. PANI NO. 9 |2020- No-
03-20 31)
WA— Order (Se
26647/2(23.03.20 COURT |Dtd. at
020 20 371/202 D. K. NAIK NO. 9 |2020- No-
03-19 31)
(Se
WP (C) -
26648/2123.03.20 COURT at
090 - 2865/20 B.M.SAHU o o e
31)
Order (Se
CRLMC-
26649/2 23.03.20 COURT |Dtd. at
020 20 375/202 D. BEHERA NO. 9 |2020- No-
03-20 31)
WRIT | (Se
Order
26650/2 23.03.20 NE(C)- COURT |Dtd. BRANCE |at
6507/20 M. JATI (DIVIS |[No-
020 20 NO. 19 [2020-
20 0320 TON 115
BENCH) |)
WA— Order ;ie
26651/2 23.03.20 COURT |Dtd.
020 20 391/202 C. K. ROUT NO. 19 |2020- TTS
03-19 )
WRIT | (Se
Order
WP (C) - BRANCH |at
26652/2123.03.20 6507/20 |D. NAYAK COURT |Dtd. (DIVIS [No-
020 20 NO. 19 [2020-
20 03220 TON 115
BENCH) |)
(Se
Order
CRLMC- at
26653/2123.03.20 COURT |Dtd.
090 - 352/202 P.K. MISHRA vo. 9 |2oge- $§;

03-20




Order

(Se

26654/223.03.20 |57 o |IYOTT RANJAN COURT |Dtd. 2t
020 20 0 SAHOO NO. 19 [2020- 115
03-19 )
(Se
WP (C) - at
33355/2 23'03'20 9114/20 |T.BAG EEUng No-
20 : 115
)
(Se
Order
CRLMC- at
26656/2123.03.20 COURT |Dtd.
020 20 394/202 G. SAHOO NO. 9 |2020- Ti;
03-20 )
WA— Order ;ie
26657/21(23.03.20 166/202 NILAMADHAB COURT |Dtd. No-
020 20 0 BISOI NO. 19 [2020- 115
03-19 )
WRIT (Se
Order
WP (C) - COURT BRANCH |at
29098/2123:03-20 19926/20 . K. ROUT No. 2 060 (DIVIS [No-
20 OLD 03-20 ION 102
BENCH) |)
WRIT (Se
WP (C) - COURT BRANCH |at
33359/2 28'03'20 10311/2 M.K.PANI NO. 2 (DIVIS |No-
020 OLD ION 106
BENCH) |)
(Se
Order
CRLMC- at
26660/2123.03.20 COURT |Dtd.
020 20 397/202 P.K. BARIK No. 9 |2020- ng
03-20 )
WA— Order ;ie
26661/21(23.03.20 COURT |Dtd.
020 20 366/202 J. K. NAIK NO. 19 |2020- T86
03-19 )
WRIT (Se
Order
WP (C) - COURT BRANCH |at
29062/2123:03:20 19926720 |5. BHOI No. 2 D60 (DIVIS [No-
20 OLD 03-20 ION 102
BENCH) |)
(Se
Order
WP (C) - COURT at
33863/2 28'03'20 19330/2 |B K DAS NO. 2 gggé_ No-
017 OLD 03-20 }02
26664/2(23.03.20 |WA- NILAMADHAB COURT |Order (Se
020 20 166/202 |BISOI NO. 19 |Dtd. at




- 0 2020- No-
03-19 102
)
(Se
Order
CRLMC- at
21 126665/2 (23.03.20 COURT |Dtd.
o lo20 0 396/202 P.K. BARIK vo. 9 |rozo- TS;
03-20 )
WA— Order ;ie
21 |26666/223.03.20 '\ [NILAMADHAB COURT |Dtd. No-
1 1020 20 BISOI NO. 19 [2020-
0 102
03-19 )
WP (C) - Order ;ie
21 126667/2(23.03.20 COURT |Dtd.
2 1020 20 32326/2 A. KHAN NO. 19 [2020- ng
03-20 )
WA— Order ;ie
21 |26668/2123.03.20 COURT |Dtd.
3 020 20 (1)84/202 D. NAYAK NO. 19 |2020- TS;
03-20 )
WA— Order ;ie
21 |26669/223.03.20 |, . |SNEHAJA COURT |Dtd. Noe
4 020 20 PATKRAY NO. 3 [2020- ©
9 102
03-20 )
[ (Se
WA- at
21 126670/2 (23.03.20 COURT
= 1020 20 391/201 |P.N. NAYAK NO. 19 No
7 102
)
(Se
WA- at
21 126671/2 (23.03.20 COURT
¢ 1020 20 404/201 |P.N. NAYAK NO. 19 No-
7 102
)
WA— Order ;ie
21 |26672/2123.03.20 COURT |Dtd.
2" o2 0 305/201 P.N. NAYAK Mo, 19 |2o20- TS;
03-05 )
[ Order (Se
21 |26673/2(23.03.20 g???izo M/S BASUDEV COURT |Dtd. EEIMIN at
8 1020 20 e MISHRA NO. 19 [2020- MIsc—1 [No
03-06 2)
B Order (Se
CRLMC-
21 [26674/2123.03.20 COURT |Dtd. at
9 020 20 (6)80/202 M. K. PANI NO. 9 |2020- No-
03-20 2)
22 |26675/2 |23.03.20 |ABLAPL- |S.K.BHANJADE |GENE | lorder CRMINA |(Se




020 20 13402/2 o RAL Dtd. L at
018 2018- MISC-2 No-
12-19 13)
Order (Se
26676/2 23.03.20 [PBLAPL" s ¢ BHANJADE |GENE Dtd. CRMINA | o
13435/2 L
020 20 s 0 RAL 2018- ac_y [No-
12-19 13)
26677/2 23.03.20 NE(C)- GENE giger ;ie
020 20 32274/2 B. C. PANDA oar 2020- No-
03-06 13)
ord s
26678/2 123.03.20 ggéi};o & MUDULL GENE brg. ;te
020 20 o : RAL 2020- No-
03-20 13)
Order (Se
oJc- WRIT
26679/2 [23.03.20 GENE Dtd. at
R i~ 8238/20 S.MUDULT o el ?EANCH o
09-30 42)
Order (Se
WP (C) - WRIT
26680/2 123.03.20 GENE Dtd. at
020 20 35261/2 C.R. NAYAK .o 9999 ??ANCH No-
12-31 12)
_ Order (Se
26681/2 [23.03.20 [PBLAPL GENE Dtd. CRMINA | ¢
1490/20 |B.N.BEHERA L
020 20 s RAL 2019- - sc_p [No-
04-08 13)
26682/2 [23.03.20 ["2 (S~ GENE b &
020 20 3263/20 P.K.SWAIN RAL 2020~ No-
02-26 13)
Order (Se
WP (C) - COURT
26683/2123.03.20 | c90750 [R.c.MuDULT  c.0. NO. 3 |PEd: at
020 20 o o 2020- No-
03-13 13)
_ Order (Se
26684/2 23.03.20 |[CRLA GENE Dtd. CRIMIN | ¢
280/201 |H.SUNDARA AL
020 20 ; RAL 2019- opmar [No-
07-03 2)
Order (Se
BLAPL-
26685/2123.03.20 GENE Dtd. at
020 20 $§29/20 B.R.DAS RAL 2020- No-
02-28 2)
FA- Order (Se
26686/2 [23.03.20 GENE Dtd. FIRST |at
020 20 230/198 M.K.PANI RAL 1996- APPEAL |No-
10-03 8)
RSA- Order (Se
26687/2123.03.20 GENE Dtd. SECOND |at
020 20 262/201 P.C.MOHANTY lpny, 9999- APPEAL |No-
12-31 5)




WP (C) - Order (Se

23 26688/2 [23.03.20 GENE Dtd. at
31020 20 33274/2 B.C.PANDA  oap 2020- No-
03-06 5)

NIC





